
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (Has): DELHI

The followIng transfers & postings are herebY made, in offIcial exigencYr @
effect : -

i t:a 1 N a 1nrI e 0 f S r n P][\ / P JCI

Sh. Varun Gupta
S/o Sh. J. K. Gupta

1.

mm
W/o Sh. Abhishek
Saxena

2.

3. Ms. Kiran
W/o Sh. Santosh Kumar
EC- 30376173

4. Sh. Yogesh Kumar
EC- 3458 / 74151294

5. Sh. Amrik Singh
S/a Late Sh. Mohan
SIngh
EC- 3563

Ms. Deep Shikha
W/o Sh. Rajesh
EC- 71617867

6.

Sh. Dolif Vikas

S/o Sh. Ashok Kumar
EC- 61616188

7.

Ms. Meena Bisht

D/o Sh. Chandan Singh
(3063)

8.

Sh Rohit Kumar Patel

S/o Sh Ram Kushal
Patel

9.

N;i;=JlmMZenim.PA/PAiGai;;Mmtttelr resRiaiiMca-MMf=
directed to join duty at their transferee statIons forthwith.

at Non-compliance of the transfer/posting orders immedIately/proceeding on leave shall be consldeFed delibeFatb

insubordination and the offIcials shall be placed under suspensIon and disciplinary action shall be taken against

the officials, as per rules.

}eBU t– ID&geNo.

Copy forwardec# for information and necessary action to:-

1. The Registrar, Hon’ble HIgh Court of Delhi, New Ddlhl
(SI No. 04 is in reference to letter no 1685/E5tt.I/E-tV/DMC dt 20.01.2023 &
SI No. 9 is in reference to letter no 2107/Estt./E-IV/DHC dt 25.01.2023}

ORDER

From

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi

L f
Kumar, MM-03, Central DIstrict,
Tis Hazari Courts, Delhi

PA in the Office Pool, Central
District, TIs Hazari Courts, Delhi

PA in the court -of Sh. Atul

Krishna Agrawal, ASJ (Special
Fast Track Court)-02, Central
District, Tis Hazari Courts, Delhi

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi

PA in the court of Sh, Anurag
Chhabra, Civil Judge-03, Central
District, Tis Hazari Courts, Delhi

I Ms. Sheet:al

Rani, MM (NI Act) Digital Court-
01, South-East District, Saket
Court, Delhi

PA in the court of Sh. Pranav

Joshi, MM-03, North DistrIct,
Rohini Courts, Delhi

Sr. PA in the court of Sh. Gaurav

Katariya, MM-07, North District,
Rohini Courts, Delhi

/Admn-1/P & T/Has/2023

To

r Ms. Aniu
Bajaj Chandna, Principal
Judge, Family Court, Central
DisrIci, Tis Hazari Courts, DelhI

C

Rani, MM (NI Act) Digital
Court-01, South-East DIstrIct,
Saket Court, DelhI

I
Kumar, MM-03, Central
DistrIct, Tis Hazari Court, Delhi

1

Delhi, New Delhi

(in diverted capacity)

WIn the court of Sh. Atul

Krishna Agrawal, ASI (Special
Fast Track Court)-02, Central
District, TIs Hazari Courts,
Delhi

1

DIstrict, Rohtni Courts, Delhi

1

District, Rohini Courts, Delhi

PA in the court of Sh. Anurag
Chhabra, Civil Judge-03,
Central DIstrict, Tis Hazari
Courts, Delhi

r

Court of DelhI, New Delhi.

(in diverted capacity)

G§"Y€il.)a
(GIRISH KATHPALIA}

PRINCIPAL DISTRlcr & SESSIONS JUDGE (HQs)
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2. The Ld. Principal District & Sessions Judge, South-East/North, Delh1

} }[E IS: :)r;:::?l:::E:££r:=ocuon\:tIIL:hTF::I;lyE=LTheJE:st/North p Delhi
5. The Personal Office of the undersigned

6. TheOfficers/OfRcials concerned.
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ZZ The Web-site Committee, Us Hazari Courts, Delhi
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